Cripalra

IN THE CENTRAL ADMIUIZTRATIVE TPIBUNAL, JAIEUF BEEIICH, JAIFROR.
1. O.A Na.24]1 793 Date of order: 13.1:.1997
J.L. Nafang : Applicant
Vs.

l. Union of India rthr:ugh the Secretary, Deptt. of Mines,
Ministry <f Steel & Mineaz, 3avh. of India, Shastri Bhawan, New
Delhi.

2. The Directcr 3eneral, 3soleogical Survey of India, 27,
Jawahar Lal MNehru Pecad, Calcutka - 700016,

3. Shri  G.F.Sarkar, Director, Gealagy, GEI, Map &
Cartography  Division, Marine Wing, 29, Z“houranghee Lane,
Calcutta-7000146, ,

4. Shri Mchan Lal, Directaor (Geclegy), Cocrdination (Fashmir
& Ladhak) @31, OB, 2-32 72, Gandhinagar, Jamma - 130004,

5. Ehri M.FR.Falsoktra, Divectar (Geology), Mineral
investigaﬁion (Jammua), Op.JSE, 331, LR, -20,'Q, Gandhinagar,
Jammu-183Q004,

f. Shri Ffoewa bas, ‘Director (3eolayy), PFroject  Granite
(Ladakh) op.J21, 32I, IR, 2-Za 0 Gandhinagar, Jammua-13000d.,

7. Shri Asit Panian Daz,  Direckor (Gealayy), Froject-
Tungstan Lithium, Jop.Rajasthan, 33I, WR, 15-1¢, Instituticnal
Area, Jhalan Goongri, Jaipur - 302 004,

.+..Reapondents.
2. O.ANE.221,/93

Ram Kumar Mathur : Applicant

: _ vs. _

l. Unicn of India thvaough the Secretavy, Deptt. of Mines,
Ministry of Steel & Minesa, Gavt. of India, Zhastri Bhawan, New
Delhi.

2. The Director Geneval, ceoslogical ASuevey of Indla, 27,
Jawahar Lal Hehvu Rnad, Calecubta - 700015,

2. P.¥.Riswas, Directur(deslogist), 331, F-b-17, 3alt Lake,
Calcutta.

4. &hri G.Thothatiri, Directsr (3eclagy), PR3 Divieion,
51, Preatiqe Compley, Church Street, Bangalore.

5. Shri G.P.Sarkar, Diveztor,  Seclogy, G3I, Map &
Cartagraphy  Divisgion, Mavine Wing, 29, Chouranghee Lane,
Calcutta-7000146, ‘

. Shri Mchan Lal, Divector (Fzclogy), Coordination (Fashmir
& Ladhak) G8I, 0p, 2-22'7, @andhinagav, Jamm - 130004,

7. Shri M.P.Faleatra, Divector (3eology), Mineral
Inveatigation (Jammu), Op.Jsi, 33T, UR, 2-30/7, Sandhinagar,

Jammu-120004,




-

9. &hri Sewa Das, TDivzctor (Geclogy), Proajest Granite
(Ladakh) op.J&F, G3I, LR, 2-32/0 Gandhinagar, Jamuu-130004, . |

-_ 9. &hri Asit Panjan Das, Directir (3ealagy), Froject-
Tungstan Lithium, Op.Rajaathan, GST, WR, 15-1¢, Tnatitutional
Area, Jdhalan Goongri, Jaipur - 302 004.

10. shri B.E.Alok, Director (Genlagy), EGI(UP), 331, 159,
Vasant Vihar, Dehradun (U.p).

>ll. Shri Om Prakash, Director (Geology), Frojecté- Gold
Operation, Bihar 35I Lohia Nagar, Fankarbagh, Fatna.

12, Shri H.F.Nagkar, . Divector(deolagy), Palaeontology
Division-II, CH), GSI, Pyds Ztreet, “alentta.

. -Respondents

w’
3. D.ANN.232/93
-Kashi Ram : Applicant

Vs. .
l. Union of India throngh the Secretavy, Deptt. of Mines,
Minigtry of Zteel & Mihes, 3ovt. of India, Shastri Bhawan, llew
Delhi. B

'

2. The Directar General, Geclogical Survey of India, 27,

Jawahar Lal Mllehru Road, Talcutta - 700016.

3. Shri G.P.Sarkar, Directcor, Geology, 331, Map &
Cartography Division, Marine Wing, 29, <houranghee Lane,
Calcutta-700016.

4. Shri Mchan Lal, Director (3sology), cCoctdination (Fashmir
& Ladhak) G3I, MR, 2-3C0Q, Gandhinagar, Jammu - 120004,

5. Shri M.R.Falzotkra, Director (3eclagy), Mineral
Investiqation (Jammu), op.Jsr, 33I, WRE, 2-200, Gandhinagar,
Jahmu—l80004.

6. &hri E&ewa Das, Director (Geolagy), Prajeck  Granite
(Ladakh) op.JsF, 33I, IR, i—ECfC Gandhinagar, Jammu-1330031,

5.\‘Shri \Asit Ranjan TDas, Direcstsr (Geclagy), Project-
Tungstan Lithiwm, OCp.Pajasthan, 33I, WE, 15-14, Inatikbuticnal
Area, Jhalan Goongri, Jaipur - 302 00d,

8. Shri B.F.Alok, Director (3eslagy), raL(uPR),  Gs1, 159,
Vagant Vihar, Dehradun (U.pP).

®. &hri O.M.PFrakash, Directcr (3eclogy), Project- Gaold
Operatioh, Bihar G2I Lohia Wagav, Fankarbagh, Patna.

. .Respondents
4. 0.A.No.233/93
T.A. Selvan | : Applicant
. | Vs |
1. Unicn of India through the Zecretavy, Depkt. of Minea,

- Miniatry of Steel & Minea, Govi. of Tndia, Shastri Bhawan, Hew
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_Delhi.
2. The Director General, Geological Survey of India, 27,
" Jawahar Lal MNehru Poad, Calcubtta - 700014,

3. Shri Asit PRanjan Daz,' Director (3ezlsgy), Froject-
Tungstan Lithiuam, ©Op.Pajasthan, G3I, WR, 15-1¢, Institutional
Area, Jhalan Goonqri, Jaipur - 302 004

4. Shri Lobin Sangma, Dirvactor (Seclsgy), G3I, NER, FKumod

. Villa Complex, Shillong.

5. Shri S.D;Panwar, Directsr (32alagy) Froject-2, SGelogical
Haffing, GSI, NER, Tripura. '

6. Shri B.D.Saha, Director (SBeclogy), 33I, Veaked 3urveys
EE7 & Tesnitorial Water off, Marine Wing, Wesk Pengal & Orissa,

“Calcutta.
. .. .Reapondents. .
5. 0.A No.224/93 -
V.K.Kasliwal : Applicant
Vs.
1. Union of India threugh the Secrestary, Depktk. of Mines,
" Ministry ~f &tesl & Mines, Govik. of India, fhasktri Phawan, New
Delhi.

2. The Director General, Gecleogical Survey of India, 27,
Jawahaf Lal Mehru Road, Calzutta - 7000145,

. 2. Shri Mchan Lal, Dire:ztor (3eclogy), Coordination (Kashmir
& Ladhak) GSI, NP, 2-2272, Gandhinagar, Jammu - 1200C4d. -

4. Shri M.R.Falsotra, Director (Gewlaogy), Mineral
Investigation (Jammu), oOp.J&r, <31, DR, 2-227, Gandhinagar,
Jammu-180004.

’ A% 5. Shri Sewa Das, Director (Gealogy), Project Granite
. (Ladakh) Op.J&F, ¢8I, UR, 2-3C.°7 dGandhinagar, Jammu-180004.
6. Shri Asit Fanjan Das, Director (Geology), Project-:

Tungstan Lithium, Op.Pajasthan, G3I, WR, 15-16, Institutional

7. Shri Lobkin Sangma, Dirvector 531, NER, Kumad
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Villa Complex, Shillong.

8. Shri S.D.Panwar, Director (Geclogy) Project-£, Gelogical
Haffing, GSI, NER, Tripura. '

9. Shri B.D.Zaha, Direcztcocr (Gzclogy), G351, Veaked Surveys
EEZ & Tesnitorial Water off, Marine Wing, Weskt Bengal & Qrissa,
Calcutta.

. .Respondents
. B, 0.,ANn,235/93
- Yk . ‘ o
. . G.S. Srivastava : Applicant
Vs.

[C




et

l. Uninn of Indis through the Secretary, Deptt. of Mines,
Ministry of Steel & Mines, Govk. of India, Zhaatvi Bhawan, New
Delhi.

. 2. The Director General, Géoloqical Survey of Tndia, 27,
Jawahar Lal Nehrn Road, Calcutta - 700016,

3. S5hri G.P.Sarkar, Director, Geolagy, Ga8T, Map &
Cartoqraphy Division, Marine Wing, - 29, Chouranghee Lane,
Calcutta-700016.

4. shri Mohan Lal, Director fdeoloqy), Con rdination (Kashmir
& Ladhak) GSI, NP, 2-20 /7, Gandhinagar, Jammu - 180004, _

5. Shri M.R.¥alsotra, Direckor (Gealaogy), Mineral
Investigation (Jammu) , Op.J&%F, G31, R, 2=3C,/¢, Gandhinagar,
~Fammu-180004 .

6. Shri Sews Daz, Directopr (Gealaay), Froject Granite
(Ladakh) Op.J&E, G3I, 1R, Z-32-0 Gandhinagar, Jammu-130004.

7. Shri ’Asit Ranjan Daz, Divecter (Feclogy), Froject-
Tungstan Lithium, op. Paja~rhan, s3I, WR, 1&5-153, Institutiocnal
Area, Jhalan Goongri, Jalpur - 302.004. i

8. Shri BR.FK.Alnlk, Divector (ceasl ng ), ESI(UE), G3I, 159,
Vasant Vihar, Dehradun (u.p).

9. B8hri oOm Prakash, Director (Geology), Froject- Golad

Operation, Bihar G3I L-hia Nagar, Fankarkagh, Patna.

. -Respondents
D.A.No.226,/93
Jitendra Singh Zanganeria : Applicant

Vs. .
l. Union of India through the 3zczeo retary, Deptt. of Mines,

Ministry of Zresel o Mines, Gavt. of India, Zhastri Ehawan, iew

"Delhi. v

2. Thé Director General, Geologienl Burvey of tndin, 27,
Jawahar Lal Nehru Foad, Calcutta - 700016. '

3. Shri G.P.Sarkar, Director, Gealuogy, G311, Map = &
Carteqgraphy Division, Marine Wing, 29, Chouranghes Lane,
Calcutta-700016.

4. Shri Mohan Lal, Diresteor (Gezlcgy), Cocrdination (Kashmir
& Ladhak) 331, MR, 2-307, Bandhinagar, Jammu - 180004,

5. Shri M.P.Falsotra, Di irector (Geclogy), Mineral
Investigation (.Jammu), Op.JsF, GSI, WR, 2-320/C, Gandhinagar,
Jammu-18Q004 ,

6. Shri Sewa Das, Divector (Sealagy), Froject Granite
(Ladakh) Op.J&K, G3I, NR, =30 Gandhinagar, Jammu-1080004.

7. Shri Asit RPanjan  Das, Divector (i eclogy), Project-

. Tungstan Lithium, Op.Rajasthan, G3I, Wr, 15-16, Institutional
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Area, Jhalan Goongri, Jaipur - 302 004.

8. Shri PR.F.Alok, Direckar (Seslogy), EGI(UF), G2I, 153,

Vasant Vihar, Dehradun (u.p).

9. Shri 0Om Prakach, Direckor (Seclogy), Froject- @old
Operation, Bihar G3I Liohia Hagar, ankarvbagh, Patna.
. .Reapondents
8. O.A Nn.237/93
D.R.Davay ¢ Applicant

Vs.
l. Unian of

-

India through the Secretary, Deptt. of Mines,
Ministry of Steel § Mines, 3avE. of India, Shastri Fhawan, lNew
Delhi.

2. The Directaor General,

sexlogical Survey of India, 27,
ngahar Lal Mehru Pnad, Calantta - 700016.

3. Shri G.Thothatiri, Director (Genlegy), P3RS Divieion,
GSI, Prestige Complesx, <Thurch Street, Bangalore.

4. Shri G.F.farkar, Director, Seslayy, 531, Map &
Cartography. Division, Marine Wingy, 29, Chouranghee Lane,
Calcutta-700016,

5. Shri Mohan Lal, Director (F2olagy), Coordination (Fashmir
& Ladhak) GSI, NR, 2-30/a, Gandhinagar, Jammu - 1900043,

A, Shri M.R.Falsotra, Divector (seslogy), Mineral

23000

Investigqation (Jammu), oOp.Jsr, 331, np, 2 R |3andhinagar,

Jammu-180004,

7. Shri Sewa Das, Directer (Gezleoygy), Project Granite
(Ladakh) Op.J&K, G881, MR, 2-3¢/¢ Gandhlnagar, Jammu-1080004.
s 2. <chri Asit Panjsn Das, Direckor (3enlogy), Project-
Tungstan Lithium, Op.Rajasthan, G3I, WR, 15-1¢, Institutional
Area, Jhalan Goongri, Jaipur - 302 00d.

Q. &hri B.F.Alak, Direct.r (Sezlogy), ESI(UP), 33I, 15
Vasant Vihar, Dehradun (U.P).

10. shri om Prakash, Divector (Geology), Project- 3eol4d
Operatinn, Bihar GSI Lohia Magar, ankarkagh, Patna.

11. Shri n.r.tlaskar, Divector(3alagy), Palaszontology
Division~II, CHO, 381, Fyds Street, Caleoutbta.

. -Respondents

9. O.ALN0.228/7/93

D.K.Bhatt : Applicant

Vs. '

l. UOnion of India through the Secretary, Deptt. <f Mines,
Ministry of Steel & Minea, Govk. =f India, Shastri Ehawzn, MNew
Delhi.

2. The Director Gensral, Geslogical Survey «F India, 27,

G-
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Jawahar Lal Nehru Road, Calcublbtna = 700016,

3. Shri G.P.3arkar, Dirvector, Gecology, ST, Map &

. Cartography Division, Mavine Wing, 29, Chouranghee Tane,
(]

Calcutta-700016,

4. Shri Mohan Lal, Director (Gecloqy), Coordination (Fashmir
& Ladhaly) <1, g, 2-30°7, sandhinagar, Jammo - 180004,

5. Shri M.R.EKalsotra, Director (Gealoagy ), Mineral
Investigation (Jammn), Cp.3&5F, 331, UR, 2-3C,'C, Sandhinagar,
Jammn-120004 .

6. Shri Sewa Das, Director (Gealnay), Project Granite
(Ladakh) oOp.Jsr, G231, g, 2-20/2 Gandhinagar, Jammu-120004.,

7. Shri Asit Fanjan Das, Director (Geslogy), Proiject-
Tungstan Lithium, Op.Rajaathan, GSI, WR, 15-16, Institutional
Area, Jhalan Goongri, Jaipur - 202 004,

8. Shri B.L.Alck, Director (Geoleoqy), EGI(UP), 6GSI, 159,
Vasant Vihar, Dehradun (U.P).

9. Shri oOm Frakash, Divector (Gecloay), Froject- Gold
Operation, Bihar SGSI Lohia lagar, PDankavbagh, PFatna.

10. Shri N.r.laskar, LDivector(Golagy), Palaecnktclaqy
Division-II, CHQ, G3I, Kyds Street, Calcutta.

. .Reapondents
10, O.A.Hn.239/63
P.C.Bakliwal : Applicant
Vs.

1. Union of India through the Secretary, Deptt. of Mines,
Ministry of 3t a
Delhi.

e2l & Minezz, Gove. of India, Shastri Bhawan, MNew
2. The Directaor General, Geclogical Survey of India, 27,
Jawahar Lal Illehru Road, Calzoutta - 700016,

-

3. Shri Mehan Lal, Director (Sealogy), 2Qoordinaticon (Fazhmir

& Ladhak) @31, MR, 2-32/C, dGandhinagar, Jammu - 180004,

4. Shri M.R.Falsotra, Direcktor (Gzoloqy), Mineral
Investigation (Jammu), <p.JSF, G3I, WR, 2-32.°7, Gandhinagar,
Jammu-180004 .,

5. &hri BZewa Dasg, Direckor (G2clogy), Projsct  Granite
adakh) op.Jsl, G32I, UF, 2-22/C Gandhinagar, Jammu-120004,

€. Shri Asit PRanjan Dag, Divexstor (Geology)s Project-
Tungsatan Lithium, Op.Rajasthan, G3I, WP, 15-16, Institutional
Area, Jhalan 3oongri, Jsipur - 203 a04,

7. &hri Lohin 2angmza, Director (Gecloqy), G381, HWEPR, Fumod
Villa Complex, Shillaong.

8. Shri 3.D.Panway, DLirector (Gelogy), Project-0 Seolaqical

Haffing, G321, NER, Tripura.

Cie
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11, O.ALNo.240/93

9. Shri B.F¥.Z2aha, Director(Geolayy), G3I, Marine Wing,
Veabed Surveys, EEZ & Tezszitorial Waters off, Weak EBengal s
a, Calcutta.

Sibban Kumar : Applicant
Vs.

1. Union of India thraugh the Secretary, Deptt. of Mines,
Miniatry of Steel & Mines, Govt. of Indie, Shantri Bhawan, Naw
Delhi. '

2. The Directavr Seneral, senlogical  Sarvey of India, o7,
Jawahar Lal tehru Road, cCaleutta - 7000148,

3. ¢chri Asit Panjan Das, ﬁirector (Seclaogy), Project-
Tungstan Lithium, Np.Rajasthan, &3I, WR, 5-16, Instituticnal
Area, Jhalan Gacngri, Jaipur - 302 004,

4. Shri Laobin Sangma, Divestor (3enlogy), G2I, UHER, Fumod

Villa Complex, 3hillong.

5. Shri S.D.Panwar, Dirvector (3elngy), Proje&t—B Genlogical
Haffing, GSI, NER, Tripura. 1

6. Shri” BR.K.Saha, Director(deslegy), @G2I, Marine Wing,
Veabed Surveys, EEZ & Tesslitorial Wateram off, West Bengal &
Orissa, Calcutta.

. .Reapondents

Mr.Virendra Lodha : Counzel for applicant
Mr.U.D.Sharma ¢ Counsel for respondents
CORAM: |

Hon'ble Mr.Gopal Krishna, Vice Chairman
Hon'ble Mr.O.P.%harma, Administrative Member.

FER HON'BLE MR.GOPAL FRIZHUA, VICE CHAIRMAN.

Applicants & 2hri J.L.Marang, Fam Fumar Mathur, Rashi
Ram,\T.A.Selvan, V.I'.TNagliwal, G.3.3rivastava, Jitendra Singh
Sanganoria, D.R.Dawvay, D.I'.Bhatt, F.Z2.Ralliwal and Sikban Fumar
in these applications under Séc.1? of the Administrative
Tribunals Act, 1925, have challenged nonconaideration of theit
candidature for prom:ction to the pask of Lirector (Geo0logy)
w.e.f. 9.5.91 and scught a directisn te the respondents to
promote them to the post of Diveckor (Feclagy) w.e.f. 3.5.31
i.e. from the date parscons junicr to them have heen promoted to
the 3aid post. The applizantaz have also claimed their plazem

at appropriate placezs in the gradation list Aated 1.10.90 of

3
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Gealogist (Senicr) with cinszquenktial benefits as also for a
direction for assignmeht of appropriate senicrity in the cadre
of Directaor (3eology).

2. All these applications invalve cammon Juestions <of law

and facts ani therefore these are »2ing digpozed of by a common
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order.
3. The main grievance «f the applicants is that a seniority
liat of CGeolngiat (Senior) wans inaued by the respondentn

showing the pogition as on 1.10.90. In the aforesaid seniority
list the applicants were asaigned seniority at serial numbers
menticned in their respective 0.As, when in fact they shonld
have heen assigned ssniorikty akcove the serial numbers at which
the seniority waa actually a3gigned to them. Un the basis of
the senicrity assigned ko the private res pondents  in  the
seniority list of 1.10.9%0, the private respondents wzre
promoted'as Director (Geclogy) ignoring the just z2laimz oF the
applicants dsspite the fact that the applicants were much

senior to the private respondents. The private respondents were

thus promated to the posgt of Divecksr (@e2alagy) earlier than
these applicants.

4a. The applicants ware promated as Direckor (Senlagy) for
the fivst time by the impugned order dated 21.5.97. They are
agarieved by their supersezsicn in the matkter of promation o
the pist of Director(cesalcgy) and alse wrong assignment of
geniority in the seniority list «f 3aologiste (Senior) izausd

on 1.10.90. It is econtended by the applicants that their
superseszion and wrong aszsigniment 5f fenicrity waz primarily
due t> the fact that the posts falling vasant wevre not fille%ﬁp
in terms of the judgment in the case =of Virpal Singh Chauvhan &
Ors. Vs. Union of India & Org. reported in 1937 (J4) ATY <25 and
the directisns qiven hy Hon'ble the Supreme Court in other
casea from time to time. It is e:ntended that the reapondents

by not taking intas considerakion Ehe judgment in Virpal Singh

Chanhan & Ors. Va. TUnion ~f India 4 ors and the Jdecigicns of,

Bzn'ble the Supreme <Court in this regard have not acted in a
fair and just manner.

5. The contention of the respondents is that the final
seniority list was issued on 1.1G.950 and the aprlicants ak that
paint ~f time had nct raised any  okjection in regard ko
asgignment <f senicrity £o them. The present O.A having hbeen
filed on 12.4.93 is barred ky limitation. Tt iz alsc stated
that the private respondents were selected and promoked ajainst
the vazancies far the vear 1390-91 rezerved for 3cheduled Caste

candidates for which the applicants were neot 2ligikble. It is

alsn stated that the averments of the applicants that their
claim for promotion had been ignored ia Lhevefore nol correct
and the applicant2 have nabt beon superseded.

AL The learned counacl fLor the reapondents at Lhe out-aet
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raised a préliminafy objecticon that the applicaticnz were filed
after more than a vyear from the Jdate on which the impugneé
seniority 1list was is=zued and therefore they are barred by
limitation. It is further =stated that thesze applications are
barred by limitation, these keing directed against Jdenial of
proemotion by an order daked 3.5.91.

7. It is borne out from the record that the applicants had
agitated their grievance in regard to wrony assignment of their
seninrity thraugh representatisng made in December, 19%0. The
learned counsel for the respondents has relied on the Supreme
Court judgmeht rzported at (199%5) 30 ATT &35, Zecretary to
Gewt. of India & Oreg. Vs. Zhivram Mahadu cGaikwad in support of
the plea that where a plea regarding limitation iz raised, the
0.A cannzt be allowed ignoring this plea . The contention of
the counsel for the respondenta is that the applicants have not
made any effort to explain the delay and see2k condcnation. The
learned counsel for the reapondents has also atated that
meniority/promot:ion granted  prior to 10.2.95  aannotk he

disturhed in view of the =said judgments.

8, The qrievance of the applicants is regarding Jdenial of.

proﬁotion w.e.f. 9.5.91. The representati-ns made by the
applicants had evcked no responze. It is noteworthy that in an
identical case U.K.Bassi Vs. Unicn of 1India & 0Ors, the
gradation list dated 1.1H.20 was under challenge in  O.A
No.5157°CH of 1996 and the same was dizposed of by the
Chandigarh Bench of the Trikunal by an order dated 22.10.96.
ffaking into rcongideration the facts and circumstances of the
caées on hand we condone the 3elay if any in £iling these
applications in the interest of justice. '

9. The cantraoversies raisszd in these O.Az have been zettled
by the anstitution Bench of Hon'ble the Supreme Court in R.K.
Sabharwal Va. B&tate of Punijab reported in J'01 1995 (2) s¢ 351,

‘The question nf reservation in the case=z on hand came up for

consideratinn in Union of India Vs. Virpal 2ingh Chauhan (1995)
A S2C 624 and Akhil Bhartiyva Soshit Faramchavi Sangh, through
its Secretary & Anr. Vs. Union of lndia through its Secretary,
Ministry of PRailway & Ors. repovtsd in 19%¢ (5) 3SLR ¢€87. In

view onf theze Adecisions, we d: nob propose Lo issue any

specific directions in these cases regarding the placement of

the applicants.
10. In the result, we direct the respondents to ensure that
the parameters of reservation are adhersd to in bterms of the

i
decisiona rendesred by Hon'bhle the Suprem2 Court in R.OK.




* 10

" Sabharwal vg. State of Punjab, J1 199% (2)

SC 351 Union of

*India Vs. Virpal Singh chanhan o0rs, (1935) ¢ 3¢C 684 and

Akhil Bhartiya Sashit Haramchar% fangh Vs. Union of India & Ora

1996 (5) SLE ¢24. The Placement of cofficials including the

applicants will be made on the basis of the sz

toresaid decisions

of Hon'ble the Supreme Canrt sfter izzuing nokices and hearing

those whose placement in the Seniority list may b2 liable to he

varied. This will be done within a pericd aof

date of receipt of a copy of this srder. The
of as aforesaid. No order as to'costs.
V4

(O.P.Sharma)

Administrative Member.

4 months from the

Q.As are dispoased

Criite
(Gopal Krishna)

Vice Chairman.




